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T e l e g r a ph ic  FACiLirrBS in  O r is s a

*2713. Shri Sanganna: Will the 
Minister of Communications be
pleased to state ;

(a) whether Government are aware 
that the Telegraphic arrangements in 
Orissa State for the present are inade­
quate and far below the public de­
mand ; and

(b) if so. the reaction of the Gov­
ernment to it 7

Tiie Minister in the Ministry of 
Communications (Siiri Raj Bahadur):
(a) and (b). During the last eight 
years, the number of telegraph offices 
has been increased from 86 to 170, an 
increase of 100%. Proposals have al­
ready been sanctioned for 125 more 
offices.

A u str a lia n  E x p e r t s’ R e po r t  on  
I r r ig a tio n  P r o b le m s

•2714..rSbri Gidwani:
‘ \S h ri Bibhuti Mishra:

Will the Minister of Food and agri* 
culture be pleased to state:

(a) Whether Shri J. G. Beale, an 
Irrigation Expert of Australia, has 
communicated his views regarding the 
Irrigation problems to Governments;

(b) the suggestions made by him ; 
and

* (c) whether Government have consi­
dered them ?

The Minister of Aiipicultnre (Dr. P.
S. Desimiukh): (a) Shri J. G. Beale
gave a general survey of the irriga­
tion system adopted in Australia for 
irrigating pasture lands.

(b) He explained that in Australia 
available water resources are conserv­
ed by (i) a system of collecting rain 
water etc. by constructing a series of 
bunds and tanks in the catchment 
areas; (ii) use of a compound availa­
ble in pellot form to raise a film over 
the surface of water to minimise loss

by evaporation: (iii) by use of a plas­
tic sheeting which is embedded 6 in­
ches below the bottom of a tank to 
reduce loss by seepage; and (iv) by 
adopting sprinkler type of irrigation.

(c) They are under consideration.

E m plo y m en t  E xcha ng es

•2715. Shri R. P. Gaig: Will the 
Minister of Labour be pleased to 
state :

(a) the number of vacancies notified 
to the Employment Exchanges by the 
public and private sectors separately 
during the year 1955; and

(b) the number of placements offer­
ed to displaced persons during the 
same year ?

The Deputy Minister of Laboor 
(Shri Abid A li): (a) and (b). The re­
quired information is placed on the 
Table of the Lok Sabha. See Appen­
dix XV, annexure No. 15].
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D e l h i I m pr o v em en t  T r u s t

*2717. Shri A. K. Gopalan: WiU
the Minister of Health be pleased t* 
state :

(a) whether any powers have been 
delegated or vested with Delhi State 
Government to deal with the Delii 
Improvement Trust;

(b) if so, the nature thereof;

(c) whether it is a fact that in s u ­
lar practices have been alleged or 
found in the working of the Delhi 
Improvement Trust; .

(d) if so. the nature thereof; and

(e) the action taken diereon ?




